HIGH COURT OF JUDICATURE AT ALLAHABAD 

Show Cause Notice 

Ref.No.236/S & A Cell/2012 dated 03/09/2012


The result of Preliminary Examination have been revised on 01st September, 2012, in which merit of General Category and O.B.C have been revised as 60 and 53 marks respectively.  The candidates, whose roll numbers are reflected as below and have already been issued Provisional Admit Cards on the basis of Preliminary Examination held on 30th June, 2012 are now not eligible to appear in the Main Written Examination of Direct Recruitment to U.P. HJS-2012, due to revised merit list dated 01.09.2012, as  they have secured below the revised cut-off marks. 
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The candidates are hereby put to notice to show cause within two weeks as to why their candidature be not cancelled as they are now not eligible to appear in the main written examination as per revised merit list dated 01/09/2012. They having been already issued admit cards are being permitted to appear in the main written examination  scheduled to be held on 07th 08th & 09th September, 2012, provisionally which shall be subject to decision of the Hon’ble committee.

Sd/-





                  REGISTRAR 





                 (SELECTION & APPOINTMENT) 






                        03.09.2012.

